NATIONAL COMPANY LAW TRIBUNAL
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COURT NO.1

ATTENDANCE CUM O
BE:giﬁjHEET OF THE HEARING OF NATIONAL COMPANY LAW
RU BENCH, BENGALURU, HELD ON 31.05.2017 T

PRESENT: /
NT; ;. :on’ble Member(J) Shri Ratakonda Murali
. Hon’ble Member(T) Dr. Ashok Kumar Mishra

C.P. No. or C.A T.P
. A .P. No.
b o Purpose Section Name of the Parti
ies
CP 205/15 TP 26/17 Hearin St
g 433( e) Planet Apparels Vs Saha Tattva
Solutions Pvt. Ltd.

;Lé NAME (IN CAPITAL)
. &PHONE NUM
-— REPRESENTATION TO WHOM SRS

ndorsement no such address in the

urned unserved with an e
matter is listed

r and ret
well as for respondents, This

ued to the petitione

Notice iss
said address and also no repre esentation for petitioner as W b
several tlmes‘r%)ne appeared for both sides. There is N0 purpose will be served if it is u:gent to next
date of seeaca Itis d-.smlssed 3
-_“;' &‘\p//’
-
Member(T)

= \ /
~ 24\ \ X
Member{)) V’




